- BEFORE THE ADJUDICATING AUTHORITY
NATIONAL COMPANY LAW TRIBUNAL

1 _ ~ INDORE BENCH AT AHMEDABAD

g - - o ~ COURT1

"TP/MP/ 98 of 2019 [CP(IB) 501 of 2019]

Name of the Company: - N 7 Shobit Ram Shah & Ors
Sa‘i_Prakash Properties Ddevelopment Ltd

- Section:

' ] of the InsolvenCy ahd Bankrugtcy Code

. No one appeared for the Corporate Debtor '

The matter stands adjourned to 18.09.2020 for turther consideration.,

(VIRENBRA KUMAR GUPTA)
 MEMBER (FFCHNICAL)

Dated this the 17th day/of July, 2020,
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